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to set up two textile mills in private 
sector in Goa; and

(b) if so, w hether any foreign assis
tance w ill be utilised?

The Minister of International Trade
• (Shri Manubhai Shah): (a) Licences
, have been granted for the establish- 

m ent of three cotton textile  m ills in 
Goa. •

(b) One of the three parties has 
. indicated that foreign technical col

laboration w ill be involved in his 
. scheme.
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Synthetic Rubber

294. Shri P. R. Patel: WiU the
M inister of Indiistrj be pleased to 
jtate:

(a) the price at which synthetic 
rubber is imF>orted; and

(b) the cost price of synthetic rub
ber produced in the country?

The Minister of Industry (Shri 
Kanungo): (a) The landed cost of
Synthetic Rubber of the S 3 .R . type 
is of the order of Rs. 2,900 per ML Ton, 
inclusive of an import duty of 22 per 
cent ad valorem.

(b) The Indian producer has pro
posed to sell this producrt at Rs. 4400



per tonne and the reasonableness of 
this price is under examination. The 
cost price w ill also then become 
known.

Small Scale Industry in Punjab

295. Shri Daljit Sin*h: W ill the 
, M inister of Industry be pleased to 

state:

(a) whether it is a fact that the 
Punjab Government have approached

* the Central Government regarding the 
set-back to the Small Scale Units 
owing to the shortage of raw material 
like pig iron, hard coke, sheets, w ire 
and non-ferrous metals; and

(b) if so, the decision taken by the 
Central Government to help the Small 
Scale Industry in the Punjab State?

The Minister of Industry (Shri 
Kanungo): (a) Yes Sir.

(b) The matter is under considera
tion in consultation with the different 
Departments concerned.
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O B IT U A R Y  REFERENCE

Mr. Deputy-Speaker: I have to in
form the House of the sad demise of 
Shri M. Sri Ranga Rao who passed 
away on the 14th July, 1963, at 
Antargaon, Andhra Pradesh, at the 
age of 45.

Shri Ranga Rao wras a Member of 
the Second Lok Sabha during the 
years 1957 to 1962.

We deeply mourn the loss of this • 
friend and I am sure the House w ill 
join me in conveying our condolences 
to the bereaved family.

The House rtfay stand in silence for 
a short while to express its sorrow.

The House then stood in silence for a 
short while.

RE: CA LLIN G  ATTENTION NOTICE 
AND MOTION FOR ADJOURNM ENT

Mr. Deputy-Speaker: We w ill now 
take up the Calling Attention Notice 
of Shri P. R. Patel.

Shri S. M. Baaerjee (Kanpur): Sir, 
I lhave to make a submission on the 
Calling Attention Notice.

Mr. Deputy-Speaker: Let it  come
up before the House first. Then he 
can m ake his submission.

Shri S. M. Baaerjee: I would only 
submit that this is a matter in which 
all the States are interested. W ill 
the Minister kindly give some indica
tion as to the quota cut in U.P. . . .

Mr. Deputy-Speaker: We do not
know what the Mlhister is going to 
•ay? W hy should he presume things? 
W hy is he in such a hurry? Now,




